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May, 1978, under section 159 of the Customs 
Act, 1962, together with an Explanatory 
Memorandum on the Notification. [Placed in 
Library. See   No.   LT-2337/78]. 

(b) A copy each (in English and Hindi) of 
the following Notifications of the Ministry of 
Finance (Department of Revenue), under 
section 38 of the Central Excises and Salt Act, 
1944".— 

(i) GSR. No. 272(E), dated the 9th May, 
1978, publishing the Central Excise (9th 
Amendififent) Rules, 1978, together with an 
Explanatory Memorandum thereon. [Placed in 
Library. See NO. TTT-2280A/78]. 

(ii) GSR. No. 273(E), dated the 9th May, 
1978. [Placed in Library.-See No. LT-
2299A/78]. 

I. Report (November 1976) of the Oil Prices 
Committee 

II. Annual Report and Accounts (year 
ended 31st December, 19'56) of the Bharat  

etroleum Corporation Limited Bombay and 
related Papers/. 

 
MR. CHAIRMAN; Let the papers be laid. 

Report of the Commission of Inquiry on the 
Railway Accident relating to 13 Up Tezpur 

Express between Udalguri and Rowta 
Bagan Stations on Rangiya—Rangapara 
North Section of the Northeast Frontier 

Railway on 30th May, 1977 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI SHEO 
NARAIN): Sir, I beg to lay on the Table a 
copy (in Hindi) of the Report of the Corn-
mission of Inquiry on the Railway Accident 
relating to 13 UP Tezpur Express between 
Udalguri and Rowta Bagan sta-tiovis on 
Rangiya—Rangapara North Sections of the 
Northeast Frontier Railway on 30th May, 
1977. [Placed in Library. See No. LT-
2334/78]. 

Statements showing  the action taken by 
Government on the various assurances,  

promi-ses  and     undertakings given  
during various sessions 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND 
PARLIAMENTARY AFFAIRg (DR. RAM 
KRIPAL SINHA): Sir, I beg to lay on the 
Table the following statements (in English 
and Hindi) showing 


